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CENTRAL ADMINISTRATIVE TRIBUNAL
' KOLKATA BENCH
| (CIRCUIT AT PORT BLAIR)

No. O.A. 351/00529/2017 Date of order: 13.02.2018

“Hon’ble Mr. V. Ajay Kumar, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Present:

Shri. Dilip Kumar Das -

S/o Shri-Radhika Mohan Das
T R/o Laxmi Pur, Dlgllpur ‘

North An,d m»a;n

;nlnlstratlon ——

4. The Secretary-Cum-Director,
Directorate of Transport,
A & N Administration,
Port Blair — 744101.

5.  The Deputy Director,
Directorate of Transport,
Andaman & Nicobar Administration,

Port Blair — 744101.

Respondents




For the Applicant

* Per Mr, V. Ajay Kumar, Judicial Member:

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Lall, Ld.
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Mr. R. Kumar, Counsel

For the Respondents : Mr. M. Lall, Counsel

ORDER(Oral)

Counsel for the official respondents.
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